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FORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

APPLICANT(s)

VERSUS
STATE OF UTTAR PRADESH & ORS.

...RESPONDENT(s)

AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE LUCKNOW, UTTAR
PRADESH IN COMPLIANCE OF THE ORDER DATED 29.01.2025 PASSED BY
THIS HON’BLE TRIBUNAL

I, Vishak G. aged about- 37 years, son of — S V Ganapaihy Iyer, do hereby most solemnly

state and affirm as under:

1. I am the District Magistrate, Lucknow, Uttar Pradesh, am fully conversant with the

facts of the case and am competent and authorized to swear the present Affidavit.

2. That it is pertinent to mention here that the matter in question for rejuvenation and
development of the lake named 'Chande Baba Talab' situated in village Garhi-
Chunoti, Lucknow, has been taken up with utmost sincerity and continuous,
strenuous and meticulous efforts are being taken in order to ensure that diligent

compliance is made to the orders passed by this Hon’ble Tribunal.

Qe Tribunal, the deponent sought the action taken report (ATR) from the
ped departments and the updated Action Taken Report (ATR). The ATR is as

Removal of encroachment around the pond:- In compliance of the orders
passed by this Hon’ble Tribunal, the Sub Divisional Magistrate, Sarojini Nagar,
Lucknow has taken the following action;
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That it is submitted that in compliance of the order dated 08.08.2024
passed by the Hon’ble Tribunal, the re-survey of the Houses of the
families was conducted, who are residing on the area of 3.1859
hectares out of the total area of 36.9090 hectares in Gata No. 268
situated at Village Gadhi Chunauti and in the said survey, a total of 115
houses / buildings were found constructed in which total 145 families
are currently residing. It is further submitted that against the owners of
the said 115 buildings / houses, under Section 67 of the UP Revenue
Code, 2006, the Court of Tehsildar Sarojini Nagar and the Court of
Tehsildar (Judicial) Sarojini Nagar have passed the eviction order on
30.04.2024, 03.09.2024 and 04.09.2024 but a government order dated
19.10.2023 has been issued by the Revenue Department, Section -2,

Government of U.P. Lucknow with the direction that “3{fspHUT gerY
S TRl Hrdare! d Y T wiia/seta & et e
SfT auT 3 HfAgH wd PRI aafdadl @1 IS 7 8F |
gy ¥™G Jadad afvid TRie ud FRif¥a cafeadl & s
G {5 §H & 1% 81 S7D! S68d HRA $! PG B & |

Therefore, the poor, landless and Scheduled Caste persons falling
within the ambit of eligibility for housing allotment are required to be

evicted only after rehabilitation.

That it is submitted that the land of 0.2530 hectare of Gata No. 249
recorded as Naveen Parti, the land of 0.2530 Hectare of Gata No. 513
recorded as Usar, the land of 0.2620 hectare of Gata No. 565 recorded
as Gram Samaj was identified for housing allotment to the total 129
identified families. Due to non-achievement of target for housing
allotment in Tehsil Sarojininagar District Lucknow, the District
Magistrate Lucknow sent a letter dated 18.10.2024 to Commissioner
and Secretary, Board of Revenue, Uttar Pradesh Section-5, Lucknow
for approval of housing allotment target to 129 landless families
proposed in accordance with the order of the Hon'ble Tribunal dated
08.08.2024. In furtherance of the aforesaid letter dated 18.10.2024, the
following instructions were given by the Commissioner and Secretary,

Board of Revenue, Uttar Pradesh Section-5, Lucknow vide letter dated
05.11.2024 that “,...3/@7Td B & P TRYE UFH AR — 434/11-05-
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098112024 e 14.07.2024, RT WA R & yfiy gur
HUHH & faild g1 A AT THR & sdeHl § Tl Teg
Ve 52 T § | g S9 U0l B Wl & e Rrenie,
TGS §RT YA oq U U T 129 TRGRT 1 &R 3fde
fod 9 ¥ FoER gdfa sfardt 3 o1 9wt B

That it is submitted that the Sub Divisional Magistrate, Sarojini Nagar,
Lucknow vide his letter dated 15.02.2025 has informed that on
29.01.2025, the Hon’ble Tribunal has issued the directions as follows:

“10. The intervener applicant- Sh Rampal, Sh. Chandra Shekhar and
Sh. Ram Swaroop have filed I.A. No. 452025 for their impleadment as
respondents on the grounds that out of 36.909 Hectare area of the
“Chande Baba Talab”, only 3.1859 Hectares are encroached upon by
the raising of the construction of permanent and. temporary houses.
The houses were built and the occupants are residing on the land for
the last several decades. Pursuant to orders passed by this Tribunal,
the District Magistrate, Lucknow has initiated the process of removal
of the encroachment. The Action Plan proposed in the joint inspection
report dated 09.11.2022 and 30.12.2022 by the joint committee
constituted by this Tribunal and its consequent execution by this
Tribunal, arbitrarily displaces the Applicants from their homes,
without providing them an opportunity to be heard. The applicants
have sought hearing and adequate representation to ensure that their
Fundamental Rights under the Constitution of India are not affected
without following the due process of law.”

“11. The above said applicants have also filed I.A. No. 46/2025 for
~urgent listing of O.A. No. 602/2022 and for deciding . A. No. 45/2025
for their impleadment and interim relief.”

“36. Arguments on LA. No. 45 of 2025 qua interim injunctive relief
will also be heard on that date.”

“37. Till that date eviction of the applicants from the land alleged to

have been encroached upon shall remain in abeyance.’



776 oy

It is obvious from the aforesaid order dated 29.01.2025 passed by the
Hon’ble National Green Tribunal, New Delhi that the Hon’ble Tribunal

has stayed the proceedings of displacement of families residing over the

pond land.

d. That it is submitted that in respect of 16 ineligible persons, it is
submitted that out of these 16 persons, 07 persons are government
servant, 02 .persons have made permanent construction at the
encroachment site only for tying animals, 02 persons have built
permanent house in the Gram Panchayat and there are 05 persons who
have encroached upon the pond land by occupying partial portion of
their house built on the abadi land. The list showing the separate
details of each person are depicted herein below for kind perusal of
this Hon’ble Tribunal:-,

SL Name of | Name of | Caste Occupation | Comment

No. |the owners |Father '

B /Husband' :
1. | Vimal | Ram Shankar | Pasi Govt. Service in
| Rawat (S8.C.) Servant ATS U.P
; | Police
2. | Chandrapal | Late Shyamlal | Pasi® = | Govt. Accountant
Rawat ' (S.C) Servant (Internal
~ S : Audit) .
3. | Naresh Piyare Pasi Govt. Working in
(5.C.) Servant Irrigation
: Department
4. | Siddhanath | Late Kallu Nat Govt. Fisheries
- e Servant Department
5. | AmritLal |Late  Tiwari | Pasi Govt. Food &
TLal : (S.C.) Servant Civil
. : Supplies
| 6. | Jitendra - |Ram Pasi Govt. "Commando
' Khelawan (S.C) |Servant |~
7. | Malkhan Late Ram | Thakur- | Service Home
Singh Karan Singh | (General) Guard
8. | Kallu Adheen Pasi Labour . Having
' (5.C.) Pakka
House in
Gram
Panchayat
. and = tie
animal
over the
encroached
t#and.
9. | Sajivanlal | Adheen Pasi  |Labour . |Having Pakka
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House in
Gram
Panchayat
and tie
animal

over the
encroached
land.

10.

Kanhai

Late Putti

Lodhi
(OBC)

Labour

Having
Pakka
House in
Gram

Panchayat

L) £

Kamlesh

Buddha

Pasi
(S.0)

Labour

Having
Pakka
House in
Gram
Panchayat

12.

Mohit
Singh

Ram Kumar
Singh

Thakur
(General)

Farming &
Private Job

Major part
of House is
built on
Private

Land and
some

portion of
house is
built on
pond land.

13.

Arvind
Kumar

Singh

Ganga Baksh
Singh

Thakur
(General)

Former
Director
District
Cooperative
Bank

Major part
of House is
built on
Private
Land and
some
portion of
house is
built on
pond land.

.| Yadunath

| Singh

Ganga Prasad
Singh

Thakur
(General)

Retired
General

Secretary
ONGC

Major part
of House is
built on
Private
Land and
some
portion of
house is
built on
pond land.

15.

Vishvnath
Pratap
Singh

Yadunath
Singh

Thakur
(General)

Professor

Major part
of House is
built on
Private
Land and
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some
portion of
house is
built on
pond land.

16.| Rajendra Shiv Bahadur | Thakur Retired Major part
Bahadur Singh (General) | from Army | of House is
Singh (Pen built on
sioner) Private
Land and
some
portion of
house is
built on
pond land.

It is further submitted that 07 plots have been identified for housing
allotment to 121 families to be displaced and housing allotment file has
been prepared in this regard.

A copy of letter dated 16.11.2024 is annexed herewith and marked as

Annexure-1.

e. That it is submitted that the information has been provided by the
Project Director, District Rural Development Agency, Lucknow vide
letter dated 19.02.2025 that the permission has been granted to approve
01 house each of 129 families under Mukhya Mantri Awas Yojana
Gramin who are being displaced due to encroachment on Chande Baba
Pond in Gram Panchayat-Garhi Chunauti, Block-Sarojininagar,
District-Lucknow and in continuation of the above, for the

rehabilitation of 129 families being displaced due to encroachment on

Chande Baba pond, layout has been prepared for construction of
W\ \ houses, kitchen and toilets in 25 Sq.M. and under basic amenities, it is
o) & roposed to provide the benefits of approach road, drain, solar light,
ing water system and cattle shed as per eligibility from various
items. Thus, allotment papers have been prepared by marking the site
for allotment of housing land to a total of 121 families who are
displaced and found eligible for rehabilitation and necessary
permissions/formalities for housing allotment have been completed
and the layout has also been prepared. Further, rehabilitation
proceedings will be started accordingly in accordance with the order of

the Hon'ble Tribunal.
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A copy of letter dated 19.02.2025 is annexed herewith and marked as

Annexure-2.

il. Removal of Hyacinth: That it is submitted that the report has been provided by
the Block Development Officer, Sarojini Nagar, Lucknow vide his letter dated
17.02.2025 that the work of cleaning water hyacinth in the said pond was done
by the Gram Panchayat and now the water hyacinth has grown again, therefore,
the cleaning work is being done continuously and most of it has been cleaned.

A copy of letter dated 1}32.2025 is annexed herewith and marked as

Annexure-3.

iil. Identification and taping of drains to curtail Pollution Source sat inlet:
According to the joint report of Consulting Engineer (SLWM), District
Coordinator (SBM) and Block Development Officer, Sarojini Nagar, Lucknow,
after conducting a spot inspection of Chande Baba pond and the settlements
under it, an action plan was prepared by the committee for the management of
both domestic water and rainwater coming out of the houses, under which sites
were identified for construction of about 250 m paved drain, 12 soak pits and 03
silt catcher/filter chambers, in comparison to which, according to the report of
Block Development Officer Sarojini Nagar and District Panchayat Raj Officer,
Lucknow, till date 290 m drain construction, 14 soak pits construction and 03
silt catcher/filter chambers have been constructed respectively. The following
works have been done for waste water management near the pond located under
the Gram Panchayat:-

* For domestic waste water management — construction of drains, soakpits.

=

: RY " * For rain water management — construction of filter chamber, construction of

>
7 O\
37

Z [ P e silticatcher.
P L L e =

‘é./_',Drgin construction work: Under the Gram Panchayat, the water coming
t of the houses is managed through the construction of a concrete drain. The
flowing water is properly managed. The work list is as follows:-

a. Construction work of drain from Chandrika's house to the pond.

b. Construction work of drain from Ram Prasad's house to the pond.

c. Construction work of drain from Sunil's house to the pond.



780 b
8

B. Construction of soak pit: Construction of soak pit acts as a natural filter for
the pollutants present in the wastewater. It helps in collecting and disposing the

wastewater safely away from the house. The work list is as follows:-

1. Construction of soakpit near the house of Shri Ramesh son of Babulal.

2. Construction of soak pit near the house of Shri Malkhan son of late
Ramkaran.

3. Construction of soakpit near the house of Shri Sunil son of Veerpal.

4. Construction of soakpit near the house of Shri Mukesh son of Chedu.

5. Construction of soakpit near the house of Shri Dinesh son of Babulal.

6. Construction of soakpit near the house of Shri Sandeep son of Rajaram.

7. Construction of soakpit near the house of Shri Buddhilal son of Tota.

8. Construction of soakpit near the house of Shri Vinod son of Ramdulare.

9. Construction of soakpit near the house of Shri Rampal son of Ramasare.

10.Construction of soakpit near the house of Shri Ravikant son of Rampal.

11.Construction of soakpit near the house of Smt. Savita wife of Vijay Pal.

12.Construction of soakpit near the house of Sri Veerpal, son of Late Babu
Lal.

13.Construction of soakpit near the house of Sri Kailash son of Late
Shikamal.

14.Construction of soakpit near the house of Sri Daya Shankar son of Late
Ram Khelawan.

C. Silt Catcher/Filter Chamber Construction: For proper management of
_~==rainwater, the silt catcher is a silt preserving tank, which is built between the
‘,‘\, : , drains \Eo temporarily keep the polluted water stagnant. It works by filtering the
o ‘r:Uy collecting the silt mixed with the polluted water at the bottom of the

¢ W this, the entry of silt/waste into the drainage system can be
- eited.

The filter chamber is a chamber divided into three layers, in which the

contaminated/waste water passes through the first chamber, gets filtered in the
second chamber and comes out from the third chamber. The
contaminated/waste water from the above gets filtered and enters the water
system such as pond/river. The list of work is as follows;

1. Construction of drain/silt catcher from Dariyapur to Natkheda.

2. Construction of filter chamber near the culvert in Natkheda.
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3. Construction of filter chamber near Chande Baba (WSP).

Removal of Polluted Water from Pond: That as per the joint report of
Consulting Engineer (SLWM), District Coordinator (SBM) and Block
Development Officer, Sarojini Nagar, a three layered waste stabilization pond
has been constructed to prevent dirty water from drains falling into the pond.
Under which an aerobic chamber has been constructed in the first layer, in
which the silt mixed in the waste water is filtered through the sedimentation
process. In the second layer/facultative part, which is an aerobic area due to
the penetration of sunlight near the surface of the pond, which helps algae to
produce oxygen and in the third layer/aerobic part, the waste water is finally
completely purified by removing the remaining microbes and suspended
solids through algae activity.

Under the Gram Panchayat, the water of Nat Basti and the water of
Lodhi Basti come to the WSP through 100 mtr and 80 mtr long raw drains
respectively. At present, there is no water in it and there is no flow in the
water. It is also submitted that about 80% of the water of the above two
colony absorbed/dried up before it reaches the WSP and at present, there is no
water quantity in WSP. Most of the water coming out of the colonies is
getting absorbed in the soak pits and some water flows out of the WSP and the
said water gets absorbed/dried up in the 1050 mtr long drain before falling
into the Nagwa drain/other water source. Thus, at present, no grey water is
getting mixed either in the Chand Baba pond or from any other water source.

Due to which, at present there does not any need for oxidation process in

.. greywater and Before the rainy season, Kena plantation work will also be
N gone in the WSP constructed for better waste water management of rain
.:"water.

\ \/(s per the aforesaid joint report, in the present circumstances, the water
) of the pond is getting polluted since last few years due to the contaminated

water and waste materials generated from the domestic use of the families
residing within the limits of the pond area. After rehabilitating all the 145
families and displacing them from the pond area, the problem of generation of
polluted water/greywater in the pond area by the concerned families and
pollution of the pond will automatically end.

A copy of the joint committee report is annexed herewith and marked as

Annexure-4.
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Rejuvenation/Beautification of the Pond: It is submitted that for the
rejuvination, conservation and beautification of Chande Baba pond, which is
36.96 hectares, the Chief Development Officer, Lucknow for the study of the
feasibility/possibility of water availability for pond filling and the catchment
area of the pond vide letter dated 03.02.2025, a three-member committee of
Assistant Engineer Irrigation, Minor Irrigation and Ground Water Department
was constituted and a report was obtained and by studying the satellite data
through remote sensing system also, an assessment of the actual form of the
pond was obtained from Remote Sensing Applications Center, Uttar Pradesh.

The three-member committee of Assistant Engineer Irrigation, Minor
Irrigation and Ground Water Department measured the depth of the pond at
various places in its current form, on the basis of which about 90 to 95 percent
of the pond's ground level was found to be completely covered, which is being
used by the villagers for pasture, playground and transportation and an average
of 0.30 m to 1.25m of water was found available in 1-1.5 hectare area. On
enquiry from the villagers, the villagers told that the pond has never been filled
in their lifetime, in the months of May, June the water remains only in about 01
hectare area towards the settlement and during the rains the water is spread over
a maximum of 2-3 hectare area. The committee found out the elevation of the
pond through Google Map, which is about 141.85 m. Elevation was found to be
approximately 141.85 (+/-) 3 m at different places in the surrounding area of
approximately 2-3 sq km. Due to the presence of Damar road (high elevation
point) around the pond and Nagwa Nala (lower elevation point) at a distance of
approximately 2 km from the pond, most of the area around the pond is not in

the catchment area of the pond. It is clear from such a situation that there is no

an fill the large area of the pond completely with rainwater alone. It is further

#submitted that to find out the status of water in the pond in the past years,

satellite images of the pond in the previous years were seen in the years 1965,
2003, 2015, 2020, 2023 and 2024, in which it was clearly found that the said
pond has never had water availability in more than 8 to 10 percent of its area. In
this regard, the report sent by Remote Sensing Application Center, Uttar
Pradesh was also reviewed, in which high resolution satellite data available
from 1965 to 2024 has been studied and in the said study it has been found that
in 2024, the water spread area is only on a maximum of 10.15 percent of the

pond's land area. The committee has given its conclusion that due to the low
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catchment area of Chande Baba pond, rainwater is very less to fill the pond
completely and due to the elevation of Nagwa drain near the pond being less
than the pond, it is not possible to fill the pond even in very small quantity
through gravity flow from the drain. In the first phase, renovation work of
partial land area of the pond can be done only on the basis of availability of
water in the catchment area of about 03 hectares of the pond's water spread
area, due to which there will be a possibility of rainwater coming into the
constructed pond. In future, a work plan can be prepared for the restoration of
the remaining land of the pond by doing a detailed study of water spread and

water retention in the renovated land.

A copy of the joint committee report is annexed herewith and marked as

Annexure-5.

In this regard, a report was also obtained from Remote Sensing Application
Center, Uttar Pradesh. Remote Sensing has sent a report based on toposheet and
satellite data through its letter dated 18.02.2025, from which the actual water
spread of the pond from the year 1965 to the present year was assessed on the

basis of toposheet number G44/14. The details are as follows:-

\ A
O \\-.ﬁ.\ y
)

Wr from the above that from 1965 to 2024, the area of water spread was

Y found to be minimum 1.25 percent in 2010 and maximum 10.15 percent in

Year Water spread area (HEC) Water spread percentage
1965 3.37 9.37%
2003 1.09 3.03%
2006 1.38 3.84%
2010 0.45 1.25%
2012 0.53 1.47%
2014 1.74 4.84%
2015 2.29 6.37%
2018 1.03 2.86%
o | 2021 2.43 6.76%
+}h2022 2.56 7.12%
L2024 3.65 10.15%

2024. The study of satellite data also reflects that during the years of study,
water spread was never found in the entire area of Chande Baba pond.
A copy of letter dated 18.02.2025 is annexed herewith and marked as
Annexure-6.

According to the reports of the above technical officers, due to the low

catchment area of Chande Baba pond, the rainwater required to fill the pond
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completely is very less and due to the elevation of Nagwa drain near the pond
being less than the pond, it is not possible to fill the pond even in a small
quantity through gravity flow from the drain. In the first phase, at present, based
on the availability of water in the catchment area of about 03 hectares of the
pond's water spread area, renovation work of a partial area of the pond can be
done, due to which there will be a possibility of rainwater coming into the
constructed pond. In future, a detailed study of water spread and water retention
in the renovated area can be done and an action plan can be prepared for the
renovation of the remaining land of the pond. In the last 50-60 years, on an
average, only 2.50 to 3.50 hectare area of the pond has been found to be
waterlogged. In this regard, the area of the pond which has been waterlogged
will be excavated in the first phase and the work of renovation of the pond will
be done through MNREGA scheme/convergence in an area of about 2.90
hectare. Executive Engineer, Minor Irrigation, Lucknow has been granted
approval by the Chief Development Officer, Lucknow's work order number-220
dated-05.08.2024 in sequence with the approval of District Magistrate/District
Program Coordinator, Lucknow dated 05.08.2024. The work of
renovation/beautification of the pond is in progress, in relation to which partial
work has been done. At present, waterlogging situation persists in some part of
the proposed area. The work will be completed soon after the waterlogging ends
or reduces. It is proposed to take further action based on the results of water
dispersion and water retention obtained after the first phase of work.

Annexure-7

vi. Development of Green Belt: Divisional Forest Officer, Avadh Forest Division,

/;‘;“ Lucknow had informed vide letter dated 10.02.2025 that for the protection of
.

L

éhqnde Baba pond, the total of 1000 plants have been planted with iron tree

(& guards as per environmentally friendly species, which is as follows:

ISINo. Planted Species Numbers of Plants
71 Arjun 504

2 Jamun 195

3. Semal 185

4. Kachnar 86

5 Pipal 10

6 Bargad 10

7 Pakad 10

Total 1000
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It is submitted that the success rate of all the said planted plants is 100 percent.
Similarly, Block Development Officer, Sarojininagar, Lucknow has also
informed that under the MNREGA scheme, a total of 1300 plants have been
planted in the years 2023-24 and 2024-25, which are currently in the form of
alive.

A copy of letter dated 03.08.2024 is annexed herewith and marked as

Annexure-8.

Water Monitoring of the Pond: Regional Officer, Pollution Control Board
Lucknow has informed vide letter dated 04.02.2025 that in compliance of the
order passed by this Hon'ble Tribunal, the water of Chande Baba pond is being
monitored on a monthly basis.

A copy of the reports for the past 2 months are annexed herewith and makred as

Annexure-9,

4. That it is important to mention here that the efforts elaborated above clearly shows

{rnon &
whe Nes

~

the intent for complying with the orders of the Hon’ble Tribunal and to work

towards preservation and development of such projects which help in conservation,

protection, preservation and safeguarding the environment for a more sustainable

growth.

[ state that everything stated above has been stated by me in my official capacity on

and derived from the official records and I state that nothing material has been

concealed therefrom.

g =

Verified at Lucknow on this 9 U day of & & WML 2025, that the contents of the

1S VERIFICATION

above affidavit from paragraphs 1 to 5 are believed to be true and correct to the best

of my knowledge and belief. No part of it is false and nothing material has been

concealed therefrom. -Bwom and Verfied

\pued Asvocate &
‘q%;':gnu e b 10es§

v

1LY
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fRea - =m0 wda =Re sfdewo a2 Resh 3 aifig sovo &&= 602 /2022
St Rig Hem 7 e i Sov wd = d uilka sey REs

08.08.2024 & U H IETA YA THA RUE & T« A |
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B T EET 268 & G § o WS wRa e E feeel ¥ difea
3fiouo = 602 /2022, Gﬁﬁé fifg dm aam e IJT SoWo T§ J T

= TEUT B B L I, mﬁmoaﬁmwﬁmmoaoszozaﬁ
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We find that substantial encroachment is still continuing and has not been

removed.

Supreme Court in Hinch Lal Tiwari Vs. Kamala Devi and Ors. (2001) 6 SCC 496,
observed that_no encroacninem of pond or water, body can be allowed and it is

responsibility of the Stale Aumoﬂﬂés to ensure restoration of ponds to their original
condition. %

29 - g — -

Therefore, regioval of encroachmem cannot be aliowed to take a long time.

District Magistrate is under obllgatlon to lake effective steps for removal of such
encroachment. - -

1

Moreover, responsibility for maintenance of water body is also a statutory

obligation of District Magistrate being Chairmen of District Wetland Committee 35
also Chairman of District Environment Committee
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With regard to discharge of effluent in the pond, we find that same is being
diverted to another draln which is ultimately meeting river side and, therefore,
virtually untreated sewage is being discharged in river side which ultimately meets
River Gomti. This is wholly impermissible and prohibited under Section 24 of water
(Prevention and Control of Pollution).Act, 1974.

Immediate steps shall be taken of treatment of effluent and no effluent
untreated shall be allowed to be discharged in the river.

District Magistrate submitted that all steps will be taken for remediation of
pond on various aspects mentioned in the affidavit dated 07-08-2024, the requests
that some time may be allowed to him to achieve the target.

Let him take effective and rgﬂedia! steps within three months and submit a
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&~ "The intcrvenor applicants- Sh. Rampal, Sh. Chandra Shckhar and Sh. Ram Swaroop have
filed LA. N0.45/2025 for their implcgdment as respondents on the grounds that out of 36.909-
Hectare arca of the "Chaudb Baba Talab™, ‘only 3.1859 Hectares are encroached upon by the
raising of ﬂ;c construction of permanent and temporary houscs. The houses were built and the
occupants are residing on the land for the last several decades. Pursuant to orders passed by this
Tribunal, the District Magistrate, Lucknow has initiated the process of removal of the
encroachments. The Actlon Plan proyoch in the joint inspection report-dated 09.11.2022 and
30.12.2022 by the joint computtcc constituted by this Tribunal and its consequent execution by
this Tribunal, arbitrarily displaces the Applicants from their homes, without providing them an
opportunity to be heard. The apphcant; have: sought hearing and adequate representation to

chsure that-their Fundamental Rights under’ thc Constitution of India are not affected without
following the duc process of law.". i

“v!u\

"The above said‘apﬁad&ntshaﬁalﬁ&*ﬁ!ed 1.A.N©.46/2025 for urgent listing of 0.A. No.
602/2022 and for dcc:dmg TA No 45/2025 for their impleadment and interim relief”

'Argumcnts on LA No 45 of 2025 qua interim injunctive relief will also be heard on that
date. "

"Till that date cvictfgm of the applicants from the land alleged to have been encroached
upon shall remain in abeyance.”
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Details of co ordinates near by loaction of Chand Baba Pond
Chand baba Pond co-ordinate

Lattitude : 26.7155556

Longitude 80.7977778

Elevation : 141.85m

Near by Co-ordinate Details

:': Ponit No. Lattitude Longitude elevation/altitude (m)
1 1 26.7183333 80.79583333 142.19
2 2 26.7169444 80.79111111 143.73
3 3 26.7127778 80.79444444 144.69
4 4 26.7155556 80.79888889 139.5
5 5 26.7175000 80.79583333 141.9
6 6 26.7216667 80.79138889 140.75
7 7 26.7000000 80.78722222 144.3
8 8 26.7094444 80.78861111 140.25
9 9 26.7094444 80.79583333 143.3
10 10 26.7108333 80.80111111 144 .44
11 11 26.7161111 80.80222222 140.91
12 12 26.7194444 80.80055556 141.29
13 13 26.7213889 80.80027778 139.98
14 14 26.7213889 80.79388889 141.72
15 15 26.7191667 80.78527778 141.65
16 16 26.7105556 80.78305556 142.98
17 17 26.7050000 80.79138889 143.18
18 18 26.7061111 80.79361111 142.53
19 19 26.7083333 80.7075000 142.33
20 20 26.7133333 80.8100000 140.72
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1965 3.37 9.37%
2003 1.09 3.03%
2006 1.38 3.84%
2010 0.45 1.25%
2012 0.53 1.47%
2014 1.74 4.84%
2015 2.29 6.37%
2018 1.03 2.86%
2021 2.43 6.76%
2022 2.56 7.12%
2024 3.65 10.15%
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—= CENTRAL LABORATORY
% UTTAR PRADESH POLLUTION CONTROL BOARD
o Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

839

ANNEXURE-9

.o?

T TEST REPORT: WATER LABORATORY(SURFACE WATER

Ref no-30537664/CENTRAL/2025 Date:20/02/2025
1- Sample Location: Chande Baba Talab (West Side)
gt bbbt 2
2- District: Lucknow
3- Address: vill- Garhi Chunauti, sarojini nagar , Lucknow
4- Sample Source: Pond
5- Type of sample : Surface Water
6- Sample Collected By : Nimesh Dubey, LA
7- Odour : -
8- Quantity and Packing : 2 Lit plastic jerrycan , | MPN & | DO glass bottle
9- Date of Sample Collection : 10/02/2025
10- Analyis Indented by : RO Lucknow
11- Date of sample receipt in Lab : 10/02/2025
Parameter Unit Results Detection Range
pH, APHA24th Ed.4500-B: 2023 - 7.43 02-12
Colour, APHA 24th Ed. 2120B: 2023 Hazen 30.0 5-10000 Hazen
Suspended Solids , APHA 24th Ed. 2540 D Total mg/l 72.0 5.0-10000 mg/1
Suspended Solids dried at 103-105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 °C Total mg/l 678.0 5.0 -10000 mg/
Dissolved Solids dricd at 180 °C 2023
Total Solids, APHA24th Ed2540B: 2023 mg/l 750.0 5.0 -15000 mg/l
Total Coliform, APHA 9221 24th Ed. : 2023 MPN/100 ml 45000 <1.8 MPN/100 ml &
above
Fecal Coliform. APHA 9221 24th Ed. : 2023 MPN/100 ml 20000 <1.8 MPN/100 ml &
above
BOD. APHA 24th Ed. 3 day 27 °C IS 3025 ( Part mg/l 18.0 1.0 -1000 mg/l
44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open Reflux mg/| 96.0 4.0 -1000 mg/l
Method 2023
D.O., APHA 24th Ed. 4500-OB lodometric mg/l 5.68 0.2-14.0 mg/l
Method 2023

*Non-NABL Parameters.

Note | 1 The results in the Test Report relate only to the iems tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test repont pertains 10 the sample as

recerved in Lab
Remark:* - NA

Analysed by
|Priya Pathak (SA), Iti Singh (JRF)]

Authorized bsx

Reeta Doy snd w2

Keshav Date: 20250220
Reeta Keshav (ASO)

IMRAN

Digitally signed by
IMRAN AHMAD KHAN

AHMAD KHAN Date: 2025.0220

15:58:43 +05'30°

Chief Environmental Officer
Central Laboratory
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- Water Quality Criteria
Designated-Best-Use Class of water Criteria
Drinking Water Source without conventional A Total Coliforms Organism MPN/100ml shall be 50 or less

treatment but after disinfection

pH between 6.5 and 8.5
Dissolved Oxygen 6mg/l or more
Biochemical Oxygen Demand 5 days 20 °C 2mg/l or less

Outdoor bathing (Organised)

Total Coliforms Organism MPN/100m] shall be 500 or less pH
between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand 5 days 20 °C 3mg/l or less

Drinking water source after conventional
treatment and disinfection

Total coliforms Organism MPN/100m| shall be 5000 or less
pH between 6 to 9 Dissolved Oxygen 4mg/l or more
Biochemical Oxygen Demand 5 days 20 °C 3mg/l or less

Propagation of Wild life and Fisheries

pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
Free Ammonia (as N) 1.2 mg/l or less

Irrigation, Industrial Cooling,Controlled Waste
disposal

pH between 6.0 10 8.5
Electrical Conductivity at 25 °C micro mhos/cm Max 2250
Sodium absorption Ratio Max. 26
Boron Max 2mg/l

Source: http://www.cpcb.nic.in/wqstandards/

20fPage2



| 841

= CENTRAL LABORATORY
g UTTAR PRADESH POLLUTION CONTROL BOARD
o Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Ref no-30161197/CENTRAL/2025 Date:04/02/2025
1- Sample Location: Chande Baba Talab (West Side)

2- District: Lucknow e

3- Address: vill- Garhi Chunauti, sarojini nagar , Lucknow

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Vivek Kumar Mishra, LA

7- Odour : None

8- Quantity and Packing : 2, lit plastic jerrycan 1 DO bottle & 1 MPN Bottle
9- Date of Sample Collection : 24/01/2025

10- Analyis Indented by : RO Lucknow

11- Date of sample receipt in Lab : 24/01/2025

!

!
Parameter Unit Results Detection Range
pH, APHA24th Ed.4500-B: 2023 - 7.41 02-12 !
Colour, APHA 24th Ed. 2120B: 2023 Hazen 40 5-10000 Hazen |
Conductivity, APHA 24th Ed. 2510B 2023 uS/em 1312.0 0.1-10000 pS/cm
Suspended Solids , APHA 24th Ed. 2540 D Total mg/l 74.0 5.0 -10000 mg/l
Suspended Solids dried at 103-105 °C 2023
| Dissolved Solids, APHA 24th Ed. 2540 °C Total 1 mg/l 827.0 | 5.0 -10000 mg/l
1 Dissolved Solids dried at !8_0:‘_C_’.{()23 ) - | - B i e
Total Solids, APHA24th Ed2540B: 2023 mg/l ‘ 901.0 5.0 -15000 mg/l |
Total Coliform, APHA 9221 24th Ed. : 2023 MPN/100 ml 54000 <1.8 MPN/100 ml & ‘
| above |
=1
1 Fecal Coliform, APHA 9221 24th Ed. : 2023 MPN/100 ml 24000 <1.8 MPN/100 ml & |
| above J
| BOD, APHA 24th Ed. 3 day 27 °C IS 3025 ( Part mg/l 26.6 1.0 -1000 mg/1 !
. 44): 1993 Bio 2023 |
I
i COD, APHA 24th Ed. 5220 B Open Reflux mg/l 112.0 4.0 -1000 mg/1 ]
Method 2023 '
. D.O..APHA 24th Ed. 4500-OB lodometric mg/l 6.12 0.2-14.0 mg/l
5 Method 2023

“Non-NABL Parameters

Note : 1 The results in the Test Report relate anly to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark:* - NA

Analysed by
[Dr Mamta Pandey(SA), Iti Singh
(JRF)]

pedighoriatus, e
Digitally signed Ly
Keshav ?: e 23(;2?6[;2; IMRAN o b o 2
o A Date: 202502
Reeta Keshav (ASO) AHMAD KHAN ekl
Chief Environmental Officer
Central Laboratory
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- ]
- g Water Quality Criteria
Designated-Besl-ljse Class of water Criteria
| Drinking Water Source without conventional A Taakeatifoons Ocgasia MEN 1000 thall bo 30.ox less
treatment but after disinfection Disatved 0“:;:';:'65"“:/," ofm -
Biochemical Oxygen Demand 5 days 20 °C 2mg/l or less
Outdoor bathing (Organi B Total Coliforms Organism MPN/100ml shall be 500 or less pH
g (Organ sed) between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand 5 days 20 °C 3mg/l or less
Drinking water source after conventional C Tw;‘ ‘§°lif°"ns mig?sﬁ“eél&nyglmsh:&;?” or less
treatment and disinfection Biochemical Oxygen Demand $ days 20 °C 3mg/l or less
‘ Propagation of Wild life and Fisheries D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
{ Free Ammonia (as N) 1.2 mg/l or less
| Irrigation, Industrial Cooling Controlled Waste £ Ene Gined e 0 8 voicon i 2550
[ N ectrical Conductivity micro mhos/cm Max.22
g disposal Sodium absorption Ratio Max. 26

Boron Max. 2mg/l |

Source: http://www.cpcb.nic.in/wqstandards/
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REGIONAL OFFICE LUCKNOW
UTTAR PRADESH POLLUTION CONTROL BOARD

LUCKNOW
ANALYSIS REPORT SUMMARY OF CHANDE BABA TALAB
DATE OF TC FC
sh | wwrormven | NENE | swe | [CSlO) gon | con | s | s | |00 b e
COLLECTION 00ml) | 0oml)

1 CHANDE BABA TALAB EAST SIDE 24-04-2024 6.69 40 21 64 58 814 | 872 | 2.87 [490000] 33000

2 CHANDE BABA TALAB WEST SIDE 24-04-2024 6.87 40 24 78 64 898 | 962 2.1 [ 110000] 49000

3 CHANDE BABA TALAB EAST SIDE 10-05-2024 7.73 16 72 62 1542 | 1604 3.42 | 460000 230000

4 CHANDE BABA TALAB WEST SIDE 10-05-2024 7.71 20 84 66 1554 | 1620 3.11 | 140000] 79000

5 CHANDE BABA TALAB EAST SIDE 10-06-2024 7.82 40 23 81.36 68 1444 | 1512 2,85 | 170000] 79000

6 CHANDE BABA TALAB WEST SIDE 10-06-2024 7.85 40 28 98,56 76 1236 | 1312 2.41 | 110000| 68000

7 CHANDE BABA TALAB EAST SIDE 16-07-2024 75 40 18 87.2 56 764 820 8.86 | 240000 92000

8 CHANDE BABA TALAB WEST SIDE 16-07-2024 7.42 40 24 95,2 68 836 904 7.23 | 140000 | 78000

9 CHANDE BABA TALAB EAST SIDE 27-08-2024 7.37 50 14 68 60 484 544 4,92 | 210000 | 78000 Over all E Category
10 CHANDE BABA TALAB WEST SIDE 27-08-2024 73 50 19 88 66 516 582 3.86 | 120000| 68000

11 CHANDE BABA TALAB EAST SIDE 20-09-2024 6.72 40 22 68 60 818 | 878 | 2,66 |170000| 78000

12 CHANDE BABA TALAB WEST SIDE 20-09-2024 6.86 40 26 84 66 902 968 2.12 | 110000| 68000

13 CHANDE BABA TALAB EAST SIDE 08-10-2024 6.83 40 29.6 94 70 972 1042 1.94 | 93000 | 45000

14 CHANDE BABA TALAB WEST SIDE 08-10-2024 6.89 10 26.8 82 64 896 | 960 | 2.1 | 140000 68000

15 CHANDE BABA TALAB EAST SIDE 14-11-2024 7.67 40 18 58 62 800 862 8.27 | 140000 78000

16 CHANDE BABA TALAB WEST SIDE 14-11-2024 7.64 40 22 76 68 870 938 7.93 | 94000 | 49000

17 CHANDE BABA TALAB EAST SIDE 25-12-2024 7.72 40 20 62 - 68 802 [ 870 | 7.92 |120000| 68000

18 CHANDE BABA TALAB WEST SIDE 25-12-2024 7.68 a0 24 82 72 878 950 7.88 | 92000 | 45000

19 CHANDE BABA TALAB EAST SIDE 24-01-2025 = DRY DRY DRY DRY
20 CHANDE BABA TALAB WEST SIDE 24-01-2025 7.41 40 26.6 112 74 827 901 6,12 54000 | 24000

Designated-Best-Use Class of water Criteria

Drinking WaterSource without A Total Coliforms Organism MPN/100ml shall be 50 or less,pH between 6.5 and 8 5. Dissolved Oxygen 6mg/l or more Biochemical Oxygen
conventional treatment but after Demand 5 days 20C 2mg/l or less
disinfection
Outdocr bathing (Organised) B Total Coliforms Organism MPN/100ml shall be 500 or iess pH between 6.5 and 8.5 Dissolved Oxygen 5mg/l or more, Biochemical Oxygen
Demand 6 days 20C 3mg/l or less
Drinking water source after (o4 Total Coliforms Organism MPN/100ml shall be 5000 or less pH between 6 to 9 Dissolved Oxygen 4mg/l or more
conventional Ireatment and Biochemical Cxygen Demand 5 days 20C 3mg/l or less
disinfection
Propagation of Wild life and D pH between 6.5 to B.5 Dissolved Oxygen 4mg/l or more
Fisheries Free Ammonia (as N) 1.2 mg/l or less
Irrigation, Industrial Cooling, E pH betwwn 6.0 to 8.5
Controlled Waste disposal Electrical Conductivity at 25C micro mhos/cm Max.2250
Sodium absorption Ratio Max. 26
Boron Max. 2mg/l
Below-E Not Meeting A, B, C, D & E Criteria




